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(2011) 03 RAJ CK 0068

In the Rajasthan High Court

Case No : Civil Writ Petition No. 3574 of 2011

Ganesh Ram APPELLANT

Vs

State of Raj. and Others RESPONDENT

Date of Decision : 18-03-2011

Acts Referred:

Citation : (2011) 03 RAJ CK 0068

Hon'ble Judges : Ajay Rastogi, J

Bench : Single Bench

Judgement

Ajay Rastogi, J.—Counsel submits that the Petitioner was initially appointed on
the post of Computer Operator under the Chief Minister BPL Live Saving scheme,
however, later on the Government took decision to adjust Computer Operators
under the NRHM Scheme and the Petitioner was duly adjusted pursuant to the
orders placed on record and an agreement was also executed by the Petitioner.
However, at a later stage, the Respondents took a unilateral decision withdrawing
the conditions as enumerated in Clause 8 of the agreement pursuant to which
the Petitioner was adjusted in NRHM Scheme as a consequence whereof the
Respondents may, at any point of time, dispense with his services by terminating
his contract of service which may cause prejudice to him. Counsel submits that in
identical CWP-3239/2011 while issuing notices interim order has been passed on
09/03/2011.

2. Issue notice of writ & stay petition to the Respondents along with copy of this
order to show cause as to why the writ petition may not be disposed of finally at
the stage of admission, returnable within four weeks. Notices may also be given
''dasti'', if desired. PF & notices be filed within seven days failing which stay order
shall automatically stand vacated without further reference to this Court.

3. In the meanwhile, the Petitioner''s services, pursuant to the order dt.
25/02/2011. may not be dispensed with and he may be allowed to continue on
the post in terms of agreement executed between the parties till further orders.
After service, connect with CWP-3238/2011, 3239/2011 & 3764/2011.

Downloaded from CourtKutchehry — https://dev.courtkutchehry.com/judgments/ganesh-ram-appellant-hash-state-of… Page 1 of 1


